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STATUS REPORT OF A.P. POLLUTION CONTROL BOARD IN THE MATTER OF 

O.A.NO.317 OF 2022(PB). 

 
 

1. The Original Application (O.A.) No.317 of 2022(PB) has been registered in Hon’ble 
National Green Tribunal (NGT), New Delhi based on email sent by Mr. Bachu Naga 
Venkateswara Rao & Ors. Eluru, Andhra Pradesh in the matter of running Municipal 
Slaughter house in Town Survey No.1707/3 in municipal area of 10th Ward, 
Madepalli, Bhimavaram Road, Eluru, Andhra Pradesh. 

 

2. The Hon’ble NGT in its Order dt.10.05.2022 constituted a Joint Committee 
comprising of CPCB, State PCB and Collector, Eluru and directed to verify the 
factual position, look into the grievances of the applicants and take remedial action 
in accordance with law by following due process within one month from the date of 
receipt of a copy of this order. The State PCB will be the Nodal agency for 
coordination and compliance. The case is posted to 04.08.2022.  

 

3. The Joint Committee met on 06.07.2022 and visited the Slaughter house operated 
by Eluru Municipal Corporation. The report dt.29.07.2022 of the joint committee 
was filed before Hon’ble Tribunal. 

 

4. The Hon’ble NGT (Principal Bench) heard the matter on 04.08.2022 and directed 
the Andhra Pradesh Pollution Control Board (APPCB) to file further report with 
details regarding compliance with directions given by Hon’ble Supreme Court vide 
order dated 23.08.2012 in W.P. (Civil) No.309/2003  
 

5. The present status of the municipal slaughter house is submitted below: 
 

1. Name and 

location of the 

unit 

Slaughter House Operated By Eluru Municipal 

Corporation,  

RS No.1767/3,10th Division  

Madepalli road, Eluru.  

2. Production 

activity 

Slaughtering of Goat/Sheep – 150 nos per day  

3. Consent status The consent for operation of the Board validity upto 

16.01.2023.   

4. Effluent quantity Process and washings – 3 KLD  

Domestic – 0.2 KLD 

5. Effluent 

treatment plant 

details  

The construction of Effluent Treatment Plant of 

slaughter house is under progress. Civil works 

completed.  Mechanical and Electrical works are to 

be carried out. The ETP consists of unit operations: 

Collection tanks, Bar screen chambers – 1 Nos, oil & 

grease tank, equalization tank, aeration tanks- 1 & 2, 

sludge settling tank, sludge holding tank, multi-grade 

filters (carbon & sand) and treated effluent holding 

tank. The photographs are enclosed as Annexure-B.  

After treatment, the facility is utilizing treated waste 

water for greenbelt purpose within the premises. 
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6. Disposal point of 

treated effluents 

• The Eluru Municipal Corporation (EMC) was 

directed to send the effluents to effluent 

treatment plant of another slaughter house 

namely M/s. Laham food products Pvt. Ltd, 

through dedicated tankers till providing full-

fledged ETP in their premises. Accordingly, 

the  EMC is transporting effluents to ETP of 

M/s. Laham food products Pvt. Ltd for 

treatment and disposal. 

• Once the ETP is commissioned, the treated 

effluent is utilized for onland for gardening 

within the premises of slaughter house. 

7. Solid waste 

quantities  

About 80 to 100 Kgs per day of dung is generated 

only as Solid Waste. The goat dung, stains of blood 

during peeling of skin and hides generated.  

8. Solid waste 

disposal details  

The solid waste from slaughter house is being sent to 

compost yard located at Ponangi, Eluru.  The 

compost is converted as manure and is being utilized 

for agriculture & horticulture purpose and greenery 

of Municipal Corporation limits. 

9. Status of 

Modernization 

In compliance to Hon’ble Supreme Court order dated 

23.08.2012 in W.P.No.309 © of 2003, the EMC has 

taken up modernization of existing slaughter house 

utilizing 15th finance commission funds. In 

modernization of Slaughter house operations, the 

works to maintain hygienic conditions such as 

provided hygienic flooring, minimum hand touch 

operations, containment of waste water and its 

passage, containment of solid waste and its 

utilization after compost. The modernization works 

of existing slaughter house with an estimated 

amount of Rs.1,00,00,000/- (Rupees One Crore 

only) as per Food Safety and Standards Authority 

of India (FSSAI) are under progress. The civil 

works for modernization are completed. Internal 

CC roads also formed. The mechanical and 

electrical works of effluent treatment plant (ETP) 

are in progress.  

The modernization works were expected to be 

completed by 30.09.2022, but the same is 

delayed. It was observed that the Municipal 

Corporation has arranged lairage with ventilated 

shed and provided fodder and water within sheds 

for rest before slaughtering. No animal was 

observed in tied position. The vehicle carrying 

goats has proper arrangements.  

The photographs are enclosed as Annexure-C. 
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10. General 

observations 

There was no persistent odour prevailed within or 
outside of slaughter house since it is not a continuous 

operating (24 X 7) abattoir. The Slaughter house is 
operating during 4.30 AM to 7.30 AM (3 hrs) daily for 
operations of de-heading and skin peeling for carcass 
in the supervisory of Municipal Corporation for concern 
of Public health. The de boning and consumer 
requirement of quantity is being carried at domestic 
markets by individual butchers for their livelihood.  The 
individual butchers are selling the meat of goats 

maximum @ 2 Nos carcasses having gross weight of 
25 Kgs of meat (2 Nos). It is also submitted that there 
is no Cold Storage or preservation establishments 

within slaughter house premises since it is Butcher 
Slaughter House.   

11. Water and Air 

quality 

monitoring data 

i. The EMC slaughter house is presently 
transporting raw effluents through tankers to 
the ETP of M/s. Laham food products Pvt. Ltd 
for treatment and disposal. 

ii. Samples from three bore wells in the 
surroundings of slaughter house were 
collected and the reports are enclosed as 
Annexure- D1. It was revealed from analysis 
reports that the water is not contaminated by 
chemical/micro biological agents.  

iii. Ambient Air Quality monitoring was carried 
out at 18.10.2022 and the monitoring report 
is enclosed as Annexure-D2. The air quality 
parameters are within the CPCB standards. 

 

The status report is submitted in compliance to Hon’ble National Green Tribunal order dt. 
04.08.2022 in O.A No. 317/2022 (PB) for kind consideration. 

 
 
 

 

          
 
Place: Eluru Environmental Engineer, APPCB, 
Date:31-10-2022                     Regional Office, Eluru. 
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Annexure -A 

 

INSPECTION PHOTOS OF MODERNIZATION OF EXISTING SLAUGHTER HOUSE  

 

 
 

Modernization of Slaughter House. Skin Peeling Arrangements For carcasses 

  

 
Hygienic Flooring Inside the Slaghter House 

Hall 

 

Floor washings containment collection  

Pipe line. 

  

 

Cement Roads within Slaughter house 
premises 

Installation iron sheets towards 
Road side 
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Annexure –B 

 
  

  
 

Civil structure of Effluent Treatment Plant 
Section Wise 

 

Sludge drying beds 

  
Waste Water collection sump with pipeline  
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Annexure –C 

 

Photographs of  lairage 

 

  
 

Ventilation fodder and water arrangements at lairage. 

 

 

 

 

 

 

 

 

 

 

Transport vehicle for Goats   
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